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ass is tance  fo r 1990-94 was on tape ring  basis  w ith 
M inistry of W elfare ’s share increasing &  20% per year. 
Y e a r-w ise  d e ta ils  ot a m o u n t of fo re ig n  f in a n c ia l 
assistance for the last three years is as under :

Year Amount

1993-94 ' Rs.26 ,87 ,631 /-

1994-95 > N il

1995-96 N il

(c) No, Sir.

(d) Question does not arise.

(e) F inancial assistance from NIDRR was received 
for DRCs at Sitapur and Ohengalpattu for 1985-89.

[E ng lish ]

STD/ISD Booths in Gujarat

2533. SHRI P.S. GADHAVI : Will the M in ister of 
COMMUNICATIONS be pleased to state :

(a) the number of STD/ISD booths are function ing 
in Gujarat, d istrict-w ise;

(b) whether a large number of applications are still 
pending for allotment of such new booths in the State;

(c) if so, the details thereof, d istrict-w ise; and

(d) the time by which these are likely to be cleared?

THE MINISTER OF COMMUNICATIONS (SHRI BENI 
PRASAD VARMA) ; (a) to (c). The detailed inform ation 
is given in the attached Statement.

(d) The applications received are exam ined by a 
co m m itte e  w h ich  m eets eve ry  m onth  and. e lig ib le  
applicants are sanctioned. This is a continuous process.

STATEMENT

.No. District No. of A pp lica tions
STD/ISD pend ing
booths for a llo tm ent

w orking for STD/ISD
booths

1 2 3 4

1. Ahm edabad 1803 363
2. G andhinagar 44 98
3. Amreli 249 330
4. Bhavnagar 452 723
5. Bharuch 567 56
6. Bhuj (Kutch) 467 439
7. Banaskantha 286 103

(Palanpur)

8. Jam nagar 429 178
9. Junagadh 660 426

1 2 3 4

10. Kheda (N adiad) 841 432

1 1 . M ehasana 585 444

12. Pancham aha l (G odhra) 293 29

13. R ajkot 1011 434

14. S abarkan tha
(H im atnagar)

236 49

15. Surat 713 377

16. S u re n dra n a g ar 273 66

17. Valsad 591 258

18. D ang 01 -
19. V adodara 2077 -

Total 11578 4805

[T rans la tion ]

Labourers in Agricultural Sector

2534. SHRI NITISH KUMAR :

SHRI NAW AL KISHORE RAI ;

Will the M in ister of LABOUR be p leased to state :

(a) the tota l num ber of labourers in the country at 
present, ca tegory-w ise ;

(b) w he ther the labourers engaged in agricu ltu re  
s e c to r  g e t w o rk  fo r  m ax im u m  h u n d re d  d a ys  on ly  
th roughout the year;

(c) if not, the assessm ent of the G overnm ent in this 
regard ;

(d) w hether the G overnm ent have introduced any 
schem e  to ensu re  em p lo ym e n t to these  a g ricu ltu re  
labourers in the country during the days when they are 
job less ;

(e) if so, the deta ils thereof; and

(f) the num ber of days these  labourers are likely to 
get work as a result thereof?

TH E  M IN IS T E R  OF L A B O U R  (S H R I M. 
ARU NACHALAM ) : (a) A S ta tem ent is attached.

*
(b) and (c). Accord ing to the fourth Rural Labour 

Enquiry (RLE), the average days worked per year by 
men and wom en of agricu ltu ra l labour househo lds in 
ag ricu ltu ra l wage em ploym ent for the year 1983 (4th 
RLE) were 159 days and 136Jdays.

(d) to (f). Ja w a h a r R o jgar Yojana and In tensive  
Jaw ahar Rojgar Yojana aim  at generation of additional 
g a in fu l e m p lo y m e n t and  c re a t io n  o f p ro d u c t iv e  
com m unity assets. Em ploym ent generation  during the 
y e a r 1 9 9 4 -9 5  u n d e r th rs  s c h e m e  i s '9 7 7 .1 4  lakh  
m a n d a y s . An a d d it io n a l 1 1 3 .4 7  la kh  m a n d a ys  
em ploym ent was genera ted  under In tensive Jaw ahar 
Rojgar Yojana (IJRY) during 1994-95. On 2nd October,
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1993, a new Schem e ‘Em ploym ent Assurance S chem e’ 
has been launched in 1752 identified backward blocks 
w h ich  p re se n tly  s tands  ex tended  to 2448 iden tified  
backw ard  b locks. It seeks to p rov ide  assured  wage 
em ploym ent of 100 days of unskilled m anual work in 
loan agricu ltura l season. The Schem e will m ainly benefit 
agricu ltura l w orkers. Em ploym ent generated under this 
scheme during 1994-95 is 188.89 lakh m andays.

STATEMENT

Total N um ber o f Labourers in the country, 
C ategory-W ise

(1991 Census)

S.No. Category No.

1. Total main W orkers 285 ,932 ,493

2. C u ltiva to rs 1 10 ,702,346

3. A gricu ltu ra l labourers 74 ,597 ,744

4. Livestock, forestry, fishing 
hunting and p lantations, 
orchards and allied activites.

6 ,040 ,739

5. M ining and quarry ing 1,751,275

6. M anufacturing , processing, 
servic ing and repaires

(a) In household industry 6,804,021

(b) Other than household 
Industry

21 ,867 ,458

6. C onstructions 5 ,543 ,205

7. Trade and com m erce 21 ,296 ,337

8. Transport, storage and 
com m unica tions.

8 ,017 ,746

9. Other services 29 ,311 ,622

[E ng lish ]

Poor C onditions of Children in Remand and 
Juvenile Homes

2535. SHRI PINKI MISRA :

SHRI MADHAVRAO SCINDIA :

W ill th e  M in is te r  of W E LF A R E  be p le a s e d  to 
state :

(a) w hether G overnm ent’s attention has been drawn 
to a report in the National Mail (Bhopal) dated May 28, 
1996 attribu tab le  to Naitonal Human Rights Com mission 
sou rces tha t ch ild re n  in 600 and odd rem and and 
ju v e n ile  ho m e s  in th e  c o u tn ry  a re  la n g u is h in g  in 
conditions that deprive them of basic rights; and

(b) if so, the steps taken /being  taken  by the  
Goverment to improve the living conditions in juvenile 
and remand homes and to ensure that the children’s 
stay in such homes is curtailed to 'the minimum?

THE M IN ISTE R  OF W ELFARE (SHRI BALW ANT 
S ING H R AM O O W ALIA ) ; (a) Yes, Sir. However, the 
condition of inm ates is reasonably good There is a set 
norm for provid ing cloth ing and bedding to the inmates 
once he is com m itted  apart form  the  d ie ta ry in take 
fixed on the basis of ca lo rie  requirem ent. There is a 
team of W elfare O fficers in each home to ensure fa ir 
d istribu tion  of above a rtic les.

(b) the  im p le m e n ta tio n  of J .J . Act, 1986 w hich 
provides for the care, protection, treatm ent, developm ent 
and rehabilita tion of neg lected or de linquent juveniles 
and for the ad jud ication of certa in  matters relating to 
and d isposition of, de linquent juven iles, rests with the 
State G overnm ents/U T Adm in is tra tions. Under th is Act, 
P ro b a tio n  O ff ic e rs  a re  a p p o in te d  by th e  S ta te  
G ove rn m e n t as per th e ir  re q u ire m e n t and Ju ve n ile  
W e lfa re  B oards and C ourts  are  se t up to exped ite  
res to ra tio n  of n e g le c te d  ju v e n ile s  to th e ir  p a re n ts / 
gua rd ians .

As a ft? I low up m easure  of the J.J . Act, 1986, 
G o ve rn m e n t of Ind ia is im p le m e n tin g  a Schem e of 
P revention and Contro l of Juven ile  Socia l M aladjustm ent 
to assist the State G overnm ent/U T  Adm inistration, for 
creating and strengthen ing of in frastructure. Under this 
Scheme, grant-in-a id is provided to State G overnm ent/ 
UT Adm inistration for construction of homes, upgradation 
of existing homes and m aintenance of inmates on 50:50 
basis.

In addition to above, the Centra l G overnm ent has 
b een  p u rs u in g  th e  S ta te  G o v e rn m e n ts /U T  
Adm inistrations to ensure successfu l im plem entation of 
the  p ro v is io n s  of the  J .J . A ct and th e  S chem e of 
P revention and Control of Juven ile  Socia l M aladjustm ent 
from time to time.

Dom estic Labours

2536. SHRI K R IS H AN  LAL SH A R M A : W ill the 
M inister of LABOUR be pleased to state :

(a) whether home based worker about 20 million at 
present is still unregulated and unprotected labour force 
in the country;

(b) w he ther a con fe rence  was held last year in 
Geneva at In ternational Labour O rganisation to arrive 
at a com m on ag reem ent fo r the p ro tection  of home 
w orkers; .

(c) w he ther the G overnm ent p ropose to bring a 
legislation for betterm ent of home workers in the country; 
an(J

(d) if so, the details thereof?

TH E M IN IS T E R  OF L A B O U R  (S H R I M. 
ARU NACHALAM ) : (a) Legislation to regulate and protect 
some sections of home workers like beedi workers is in 
force.

(b) The In ternational Labour Conference in June, 
1996 has adopted a Convention and R ecom m endations 
on Hom e-work.


